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(HrGH COURT OF ASSAM, NAGALAND, T4IZORAM AND ARUNACHAL PRADESH)

No.Hc.VII-76l2O2tl I l € a 2 I A
From Smti. Jayashree Bora,

It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri C. Chaturvedy,
District & Sessions Judge,
Chirang, Kajalgaon.

u
Dated, Guwahati the \( December, 202+.

Sub: Casual leave.

Ref:- yourletterNo.DJCH.I-5/202412353dtd.06.12.2024.

Sir,

With reference to the above, I am directed to inform you that you have beengranted casuar reave on 07.12.2024. The Addr. District & sessions Judge, chirang,Kajalgaon wourd remain in charge of your court and office in your absence.

Yours faithfully,
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Copy to:-

. The Project Manager, Gauhati High Court .l
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